1829 PHALGUNA 4, 1887 (SAKA)

12 hrs,

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

(i) BLOWING UP OF RATILWAY TRACK BY

Naca HosTtrLes
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Blowing of Railway track by 1830
Naga Hostiles (C.A.)
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Shrimati Tarkeshwari Sinha

(Barh): May I know, Sir, in view of
the statement of the Prime Minister
that the Naga underground leaders
who came here assured that the
situation will improve and in view
of the fact that simultaneously
with the presence of these Naga
underground leaders these incidents
have occurred, whether there is any
other militant group which is indulg-
ing in these incidents and how far the
assurance of the Naga underground
leaders is going to improve the situa.
tion vis-a-vis that militant group
which somehow do not feel very
happy about these talks?

Shri Tyagi: They are all one.

Shrimati Indira Gandhi; There was
no assurance as such. I think I
mentioned the other day, when 1 was
making a statement, that we agreed
that it was those people who do not
wish the peace talks to succeed who
were indulging in such activities, and
therefore. .....



1833 Blowing of

Shrj Hem Barua (Gauhati): Did
the Naga leaders tell you so in so
many words?

Shrimati Indira Gandhi: I said so
in so many words and they agreed.

Shrimati Tarkeshwari Sinha: The
second part of my question has yet
to be answered, how far these acti-
vities are going to be checked by
the assurance.

Mr. Speaker:
to be answered.
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Shrimati Tarkeshwari Sinha: May I
submit. Sir, that I asked this specific
question, whether this assurance
given by them is going to improve
the situation vis-a-vis these hostile
groups who have been militant there
especailly during the time that these
leaders came here.

Only one question is

Mr. Speaker: Who can say about
the future? Who can say what is
going to happen in the future? Whe-
ther that would improve or not only
events can tell.

Shri N. R. Laskar (Karimganj):
The entire people of this country,
more particularly the travelling pub-
lic of that area, are deeply concerned
and worried about this sort of ugly
incidents by the hostile Nagas, May
I know what positive steps have
been taken to bring confidence in the
minds of the people in that area?

Shrimati Indira Gandhi;: We are
looking into this whole matter. We
ourselves are deeply concerned about
these incidents and the i rity that
is caused to the people of that urea.
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PHALGUNA 4, 1887 (SAKA) Railway track by

1834
Naga Hostiles (C.A.)
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track by Naga Hostiles
(C.A)
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Shrimati Renuka Barkataki (Bar-
peta): When there was a daylight
attack on a passcnger train almost
at the same point about three
months ago, the hon. Railway Minis-
ter said in this House that the propo-
Ral to clear the jungle on both sides
of the railway track could not be im-
plementeq because it was not the
sole responsibility of the Central Gov-
ernment. May I know whether any
steps have since been taken to get
both the Governments of Assam and
Nagaland to implement this proposal
expeditiously; if so, what is the res-
ponse of both these Governments and
have they taken up the matter or
not?

Dr. Ram Subhag Singh: I might
clear this point because repeatedly

some questions have becn asked re-
garding this particular matter. This

was discussed on 23rd April, 1963 by -

the Emergency Committee of Secre-
taries. The Government of Assam was
requcsted to clear the jungle and the
jungle has been  cleared  between
Noajan and Dhansirl as also in other
areas. The Government of Assam has
cleared the jungle.

Papers Laid 1836

Shri Hem Barua: They have not,

Dr, Ram Subhag Singh: The hon.
Member says, “They have not”, I am
placing on the Table the reports that
we have got. It is also true, because
that is @ wet area, that once you clear
the jungle again something comes out
after the next monsoon...... .
(Interruption).

Shri Hem Barua: He says, “It is a
wet area”. Introduce prohibition
there.......... (Interruption),

Dr. Ram Subhag Singh: Therefore
one need not be very touchy about it.
Everything depends upon how effec-
tive steps you take to fight this
element. We can depute and are de-
puting people to fight this menace
even if the jungles exist; but we
have already got them cleared.

12.13 hrs.
RE: CALLING ATTENTION NOTICE

(Query)

Mr. Speaker: There is another cal-
ling attention notice about the air
crash in Assam. About that I shall
ask the Minister to make the state-
ment at 5 o'clock.

The Minister of Defence (Shri Y.B.
Chavan): T can make the statement
now.

Mr. Speaker: No; I
two of them together.

cammot take

12.18 hrs,
PAPERS LAID ON THE TABLE

CoAL MINEs PrT-READ BATH (AMEND-
MENT) RuLes ETC.

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri D. R, Chavan): Sir,
on behalf of Shri Shahnawaz Khan, I
beg to lay on the Table—

(1) A copy of the Coal Mines
Pit-head Bath (Amendment)
Rules, 1965 published in Noti-
fication No. G.S.R. 1640 in
Gazette of India dated  the





